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Shrimati Savitri Nigam: May 
finow which are the other places re-
commended by this Experts Committee 
as suitable for &tarting a refinery? 

Shri K. n. Ma!aviya: The three 
States that are very eager to have a 
refinery in· th" south are Madras, 
Mysore and Kerala; and all of them 
are suggesting place like Mangalore, 
Cochin, Tuticorin. Madras and one or 
two more. 

Shri SblvlUllUljappa: May I know 
when the Government is likely to take 
a final decision so far as location is 
concerned? 

Shrl K. D. MaJaviya: Within the 
Jlez:Ii two or three weeks. 

Russian Exports at sibsagar project 

+ 
r Shrl Maheswar Naik: 

.'39 J Shri Kapur Singh: 
. I Shrl Mantrl: 
L Shri Ram Ralan Gupta: 

Will the Minister of Mines and Fuel 
be pleased to state: 

(a) whether it is a fact that the 
Russian experts helping the Oil and 
Natural G::t3 Commission on its Sib-
lIagar Project have been withdrawn 
from Assam recently and repatriated 
to Rus.ll:a; and 

(b) if so, the reasons theretor? 

The Minister of Mines and FI'"I 
(Shri K. D. Malaviya): (a) ancl 
(b): In view of the military 
situation that was prevailing in Asoarn 
during November, 1962 and it:; ,,!rect 
on the drilling operations being carri-
ed out by the:> Oil and Natural Gas 
Commissicn in that area, the Commis-
sion decided to post the Russian Ex-
perts for duty in various projects in 
Gujarat for the time being for proper 
utilisation of their services. 

Shri Maheswar Naik: May I know 
whether before the Russian experts 
were repatriated the Indian experts 
have been able to imbibe any of the 
techniques that the Russian experts 
could give to them? 

Shri K. D. MaJaviya: Noboday was 
repatriated. The Oil and Natural Gas 
Commission itself decided to tem-
porarily request those RUssian experts 
to go to other areas where work was 
allocated to them because at the time 
the situation in Assam was somewhat 
uncertain. 

Shri Maheswar Naik: My question 
was whether the Indian engineers 
have been able to imbibe any of the 
teohniques which the Russian experts. 
.could give. 

Shri K. D. Malaviya: Yes, more 
than 90 per cent of the s.ol1 has been 
acquired by the Indians. There lire 
only few Russians in the country and 
Ithey advise us from time to time; 
that is all. 

Shrimati Renu Chakravartty: May 
I know whether the work on Sibsagar 
Project has again been revived ard 
the Russian experts are back there 
to do their job? 

Shrl K. D. Malaviya: Yes. only two 
weeks back we decided in the Oil and 
Natural Gas Commission's meet in,; to 
start the "'lurk immediately. Work on 
civil construction h3s st.arted and so:ne 
of the Russians have been  back there. 

Shri Narendrasingh Mahida: May I 
know whether the Government is 
satisfied with the work of Russian ex-
perts in this oil field? 
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Sbri K. D. Malaviya: Yes, Sir, we 
B're very much satisfied with the work 
they are doing. • 

Shri Hem Barua: Is it not a fad 
that the Russian experts were sent 
back and at the same time the oil in-
stallations were dismantled particularly 
in Si,bsagar 'by the Oil and Natural Gas 
Commission after the unilateral cease· 
fire was declared by China and that 
has contributed to panic and dissatis· 
faction there? 

Shri It. D. MaJaviya: No, Sir, it i9 
not correct to say tlhat any instailation 
was dismantled. The work went on 
as usually. Only for a week or so it 
was suspended with a view to re-
asse~sin  the priority of work. That 
is all that was done. During that 
time some of the Russi;ms were re-
quested to go somewhere else. 

Shri Abdul Ghani Goni: I under-
stand that the Russian experts carried 
out certain drilling operations in the 
State of Jammu and Kashmir and the 
result was satisfactory. May I knO"N 
what action has been taken by the 
Government in the light of that with 
regard to tbe State of Jammu and 
KaS!hmir? 

Shri K. D. Malaviya: There is no 
proposal for undertaking any pro-
gramme of oil exploration in the State 
of Jammu and Kaslhmir Just now. 

Shri P. C. Borooah: May I know 
whether plants and equipment handled 

by the Russian experts 'have been 17-
ing idle on 'account of the withdrawal 
of the Russians from the Sibsagar Pro_ 
ject? 

Shri K. D. Malaviya: Yes, Sir, for a 
couple of weeks it is correct to say that 
some of the equipments were lying! 
idle there because there was certain 
uncertainty with regard to our work. 
Now it is not like ~ at  civil construc-
tions are going on and drilling opera-
tions will start only when the roads are 
completed and the foundatbns are 
built. 

Defence 01 India Act 

+ r Shri Mohsin: 
Shri Maheswar Naik: 

.440 J Shri Hari Vishnu Kamath: 
. 1 Shri Bhakt narshan: 

I Shri alm~ i  
L Shri Brij Raj Singh: 

Will the Minister of ~e Affairs be 
pleased to state: . 

(11) how many persons are detained 
under tlhe Defence of India Act; and 

(b) what is their numbcr, Statewise? 

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chan-
drasekhar): (a) and (b). A statement 
is Inid on the table of the House 
showing thc number of persons de-' 
tained (State wise) under rule 30 of 
the Defence of India Rules, 1962, 
made under the Defence of India 
Act. 1962. 

STATEMENT 

S.No. Name orthe State 

I Assam 
z Andhra Pradesh 
3 Bihar 
4 Gujarat 
S Kerala 
6 Madras 
7 Maharashtra 
8 Mysore 

.- ~

2 

Number of perS(H1S in 
dete'ltion. 

3 




